BENCH-II NATIONAL COMPANY LAW TRIBUNAL

KOLKATA BENCH
KOLKATA

CP(IB) No.170/KB/2017
C.A.(IB) No.740/KB/2018

Present: Hon'ble Member (J), Shri M.B. Gosavi

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 20™AUGUST, 2018, 10:30 A.M

Name of the Company IDBI Bank Ltd-Vs-MBL Infrastructure Ltd

Under Section 60 IBC

SI. | Name & Designation of Authorized Appearing on behalf | Signature with
No. | Representative (IN CAPITAL LETTERS) of date

- PATNARKO  BAVERT) Sy . Adw

2. SHAVAAK MITRA , Ad H8L :‘wam}“”&
2. EHA  SOMAN!, prce %Aﬂj‘m Ko Lakhok

(Apptieant)
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Ld. Counsel w Apfamw&)ﬁ:d. Counse%}iemfnt,

i.e. IDBI,Nl"r?fag['a‘lso pp'ears. e seeks time to file Vakalatnama It is to hedﬂe‘e? VI
alongwith the authority letter. Ld. Counsel for the Respondent seeks time to file
Affidavit-in-reply. Time is granted and it is to be filed within two weeks. The
matter to come up for further consideration on 26.09.2018

List the matter on 26" September, 2018. / -Sd

(M. B. Gosavi)
Member(J)
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